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ŵt n®A|, gwr «wr gwr t 
45V  ̂f*f«m  ]t t  •

**ft 'n̂wswnt 'Wwijj !  w *hf 
•HWI «rr Pit wnr i*v «ftRr %■ *nn ̂ R?i
♦  ^ n̂f   ̂ ît WRft
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MR. SPEAKER: He said the fee was 
fixed under the old rule.  Now» the 
rule is going to be changed.

SHRI AHSAN JAFRI: He has not 
replied as to how many  interviews 
have taken place.

MR, SPEAKER: He said four inter­
views have taken place  Mr. Venka- 
tasubbaiah.

SHRI  P.  VENKATASUBBAIAH: 
May 1 know from the hon. Minister 
as to how many posts small or big, 
under each category have been adver­
tised and how many people had ap­
plied for that and what was the fee 
collected from all these people?

MR, SPEAKER: He will not be able 
to answer that

SHjEH 2ULF1 QUAB.ULLAH: I re­
quire notice. But I can tell the him. 
Member that 99(000 sat for the exami­
nation in Dfelhi.
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MR. SPEAKER: That questi<m does 
not arise.

MR SPEAKER: Q. No. 45ft  Shri
O. V. Alageeaa  He is  no there. 
Q. No. 457.
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*457. SHRI M. V. CHANDRASHE- 
KHAHA MDRTHY: Witt thy Mteia- 
ter of COWHHErtCK, CP01L 8IBP1MB 
jam COOPERATION be pMUHi to 
fittrte:

(a)  whether creation of a Jevelop- 
ment fund **r  t»a iadtiCfcy with
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the jetting up of a Tea Finance Cor­
poration are gome of the  measures 
suggested by the Tan don Coror'ittee 
Report submitted to the Centre,

(b) whether Government have exa­

mined all the 1 ccommendation3 of the 
Tandon Committee, and

(c) when the fiiial decision on  the 

same is likely to be taken’

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE,  CIVIL 
SUPPLIES  AND  COOPERATION 
(SHRI KRISHNA KUMAR GOYAL):
(a)  The Tandon Committee, has, inter 
alia, recommended that a new  Tea 
Finance Body could be set up com­
prising the Tea Board, financial insti­
tutions and the tea industry under the 
administrative control of the Ministry 
of Commerce

(b) and (c). The recommendations 
of the Tandon Committee are cur­
rently under examination in consul­
tation with the Tea Board.  Decision 
on the recommendations will be taken 
as early as possible

SHRI M V CHANDRASHEKHARA 
MURTHY Mr. Speaker, Sir, I want to 
know from the hon Minister whether 
Government has pioi>osed to abolish 
the excise duty and other levies on the 
packet tea so that they can give to 
consumers the lreedom of choicc in 
selecting the tea.

SHRI KRISHNA KUMAR GOYAL: 
The matter regarding abolition of 
excise duty is under the active consi­
deration of the Government.

SHRI M. V. CHANDRASHEKHARA 
MURTHY: Is there  any proposal to 
increase the rate of replantation sub­
sidy for the tea gardens? if so, how 
much?

THE MINISTER OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA­
TION (mm mohan  dharxa): 
This matter is also trades ronsidera- 
tfa*. In view at the  redort of  the 
Tawton Committee and aIs], in view of

the fact that the prices have gone up, 
how we shall be more competitive in 
the international market, how we can 
have better yield  and how we can 
have better  acreage—all these fac­
tors—are under consideration and  a 
massive  programme  is  also  being 
thought of
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MR SPEAKER  You have put the 
question and  he  has  answered the 
question.
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ST*T  9f  I

Demands ol Staff of Security Paper 
Mill, Hoshangabad

*459. SHRI HARI VISHNU KAMA- 
TH: Will the DEPUTY PRIME MINI­
STER AND MINISTER OF FINANCE 
be pleased to refer to the reply given 
to Unstarred Question No. 2878 on 8th

December, 1978 regarding demand* of 
staff ot Security Paper Mill, Hoitatga. 
bad and state:

(a) whether the General Manager, 
Security Paper Mill, Hoshangabad has 
completed hfc examination of  the 
demands of the Security Paper Mill 
Staff Union and submitted to Govern­
ment his comments thereon; and

(b) if so, whether Government wilt 
lay on the Table a statement  con­
taining a substantial gist thereof?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  FINANCE  (SHRI 
ZULFIQUARULLAH): (a) and (b). 
The demands of the Security Paper 
Mill Staff Union have been considered 
taking into account the comments of 
the General Manager and the decision 
taken on them is indicated in the 
statement laid on the table of the 
House.

Statement

Demands of the S P.M. Staff Union Derision of the fiovernrnenl

i. Study byan Expert Body of the Staff requirements Such a study u as last undertaken b> the >SutF 
of the Scrutity Paper Mill, Hoshangabad.  Inspection Unit as late as 1974.  The Mill

js  undergoing a major  modernisation/,

< xpansion programme  Fresh study «f ,U*4 f 
Staff requirements will be undertaken after 
the implementation  of this programme.

2 Recognition of the Staff Union  .  .  .  The Staff Union is a  category-wise Union
of operation supervisors only.  Tlie SPM 
Employees  Union,  already  recognised 
by the management of the SPM, represents 
the industrial workers as well as the classified 
staff.  The SPM  Staff  Union seeks to 
to represent only the Group ‘CP classified 
staff and has jis members only, whereas 
the total strength of the Security  Paper 
Mill is over 1300.  There is no justification 
for granting  recognition  to  the SPM 
Staff Union.

3. Reduction of working hours  . .  A paper mill ha* to work continuously all the
'  a4 hours In three shifts of 8 hour each. 
The Group Incentive Scheme was modified 
in August 1973  talcing  into account 
the fact phat 44 hours week cannot 1 <• 

for  the Security Paper Mill.




